
 

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, PRINCIPAL 
BENCH, NEW DELHI 

 

O.A.No.100/0857/2020 

& 

M.A.Nos.1075/2020 and 1076/2020 in OA.No.100/0857/2020 

 

New Delhi this the 06th day of July 2020 

 

 

THE HON’BLE MR.JUSTICE L.NARASIMHA REDDY, CHAIRMAN 

THE HON’BLE MR.MOHD. JAMSHED, MEMBER (ADMN.) 

 
Between: 

 
Abha Kumari, ID-19960266 
Aged about  51 years, 
W/o Shri Prabhat Kumar 
R/o-C33A, Flat No.12 
Paryavaran Complex, 
Sedulajav, New Delhi-30 
Presently, 
Working as Assistant Teacher, 
Yogi Arvind Sarvodaya Bal Vidyalaya, 
School No.1, I.D.-1923005, 
Dr. Ambedkar Ngr., Sector-IV, 
New Delhi-62 
Group –‘B’, Subject: Promotion.   ...Applicant 

 
(By Advocate: Mr.Ranjit Sharma, Counsel for the Applicant) 
 
 
A N D 
 
 
1. Govt. of N.C.T.D. 
Through the Principal Secretary, Education, 
Old Secretariat, Sham Nath Marg, 
Delhi-54. 

 
2.  The Director of Education, 
Government of N.C.T.D. 
Old Secretariat, Delhi-54.    ...Respondents 

 
(By Advocate: Mrs.Esha Mazumdar, Counsel for the Respondents) 
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ORDER (ORAL) 

 

(By Hon’ble Mr.Justice L.Narasimha Reddy, Chairman) 

 

 

The applicant was recruited as an Assistant Teacher in the 

Municipal Corporation of Delhi in the year 1996. She is said to have 

studied Graduation with History, Sociology and Home Science. 

There exists an avenue of promotion to the post of Trained Graduate 

Teacher (TGT) for Assistant Teachers. Though the applicant made 

an effort to get promoted to the post of TGT (Hindi), her case was 

not considered since the requirement was, the study in the 

concerned subject carrying 200 marks, whereas her study in Hindi 

during Graduation, carried 100 marks. 

 

2.  The respondents have taken steps for promotion to the post of 

TGT (Social Science). Several Assistant Teachers, who are juniors 

to the applicant, are said to have been promoted. The grievance of 

the applicant is that though she is otherwise eligible to be promoted, 

her case is not being considered. 

 

3.  We heard Shri Ranjit Sharma, learned counsel for the 

applicant and Ms. Esha Mazumdar, learned counsel for the 

respondents at the stage of admission. 
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4. The applicant is working as Assistant Teacher since 1996. It is not 

in dispute that an Assistant Teacher is eligible to be considered for 

promotion to the post of TGT, in case, he or she possesses the 

prescribed qualifications. It appears that the Assistant Teacher 

should have studied the concerned subject, carrying 200 marks at 

the Graduation level. The question as to whether the applicant has 

studied the subject of Social Science or its equivalent to the extent 

prescribed, needs to be examined. As of now, we are handicapped 

from undertaking any adjudication since the version of the 

respondents is not before us. Even now, the applicant can make a 

representation seeking promotion to the post of TGT (Social 

Science) and the respondents can take the required steps on that. 

 

5.  We, therefore, dispose of this OA directing that – 

( a )  it shall be open to the applicant to make a representation 

within four weeks from today seeking promotion to the post of TGT 

(Social Science); 

( b ) the respondents in turn shall take necessary steps on the 

representation within six weeks thereafter; and 

( c ) In case, the applicant possesses the requisite qualifications and 

her juniors have been promoted, she too shall be extended the 

same benefit. If, on the other hand, the applicant does not fulfil the 

prescribed qualifications or conditions, the same shall be 

communicated to her within that period.  



 

 

6.  All the ancillary applications stand disposed of. There shall be 

no order as to costs.  

 

 

 

(Mohd. Jamshed)      (Justice L. Narasimha Reddy) 

Member (A)      Chairman 

 

 

 

 
/pj/dsn/jyoti 

 

 

 
 


